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Employees of Ministry of Home Affairs 
1458. Shrl P. R. Chakraverti: Will 

the Minister of Horne Affairs be 
pleased to state: 

(a) the number of complaints relat-
:jng to (i) corruption, (ii) misconduct 
.and (iii) misuse of official position, 

recei ved against t:,e employees and 
officers of the Ministry of Home Affairs 
during 1963-64 and 1964-65 so far; and 

(b) the action taken by Government 
on those complaints? 

The Minister of State ift the Minis-
try of Horne Allairs (Shri Hathi): (a) 
During 1963-64, there were 3 com-
plaints of corruption, 15 of misconduct 
and 1 of misuse of official position. 
During 1964-65 so far, there have been 
4 complaints of corruption, 4 of mis-
conduct and 2 of misuse of official posi_ 
tion. 

(b) Departmental action was taken 
in 20 cases. One case is pending in a 
court of Law. The remaining com-
plaints were found to be either vague 
Or baseless. 
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Pay Commission far Delhi School 
Teachers 

1460. Shri D. C. Sharma: Will the 
Minister of Education be pleased to 
state: 

(a) whether the question of ap-
pointing a Special Pay Commis~on 




